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the  d epu ty  m inister  IN
THE MINISTRY OF IRRIGATION 
\ND POWER (SHRI BALGOVIND 
vFRW A) The Dalkhola thermal po­

wer project envi^a^es the installation 
of two generating units o i 110/120 

MW each, to be procured indigenous­
ly The project is estimated to tost 
about Rs 47 crores The power from 
tin proiect would be led into the 
West Bengal and Bihar grids depend­
ing upon Iheir demands

Posts of General Managers in the 
Fertiliser Corporation LyLn* Vacant

2224 SHRI N. K. SANGHI. Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state.

(a) whether some posts of General 
Managers qre lying vacant in the Fer­
tiliser Corporation of India even 
though the Corporation has made sel­
ections, ana

(b ) if so, the number of such posts 
and duration of each vacancy*

THE DEPUTY MINISTER IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS (SHRI DALBIR 
SINGH) (a) Yes. Sir

(b) The details are as under

S.No N imt of Uiut/Division v*hete the post is King vacant Date from 
which the 
post 18 
lymjt 
vacant

r P vV D 1 )iv mo i
2 Nami up

3 Rani frundam

4 f i l d t r  

Sindu

6 l io m 'n y  T-" jMD urn

7 Goralyhp i!

5 7  romhi\

9 llild n

10 D  ugapur 

1; kirha
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2225. *sfT fan **tt irrrr -̂ tot

2R 61969 
19 10 1970

6 4 1̂ 71 
6 4 1971

22 6.1971 

20 7 IQ7I 

4 8.197a 

315 1972 
22 7 1972 
10 2 1973 

2 <M973
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(v )  t o  % srtte w

V5EPWT fa  *p>frfa?r N r  s ra f ita , m * i* s
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( « )  ; f . 'i *35, 1973— fosrwnc
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Microwave System in Major Cities on 
Western Railway from Bombay to 

Katlam

2226. SHRI PRABHUDAS PATEL: 
Will the Minister of RAILWAYS be
p leased  to state:

(a) whether in order to have better 
communication facilities, all the ma­
jor cities served by Western Railway 
from Bombay to Ratlam will be 
equipped with microwave system; and

(b) if so, when it is likely to be 
started?

THE. DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
(SHRI MOHD. SHAFI QURESHI):(a) 
Yes. All important centres of Rail­
way operation are being linked.

(b) Microwave link between Baroda 
and Ratlam was commissioned on 
30-10-1972. The link on Bombay— 
Baroda section is expected to be com­
missioned by April, 1974.

Delimitation of Constituencies in 
Orissa

2227. SHRI ARJUN ARORA: Will
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the work on the deli­
mitation of constituencies has started 
in Orissa for the ensuing State elec­
tions; and

(b) if not, the date and time by 
which this work be completed?

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
NITIRAJ SINGH CHAUDHARY): (a) 
and (b). The draft proposals of the 
Delimitation Commission for the de­
limitation of Parliamentary and assem­
bly constituencies in the State of 
Orissa are under preparation. The 
Delimitation Commission expects to 
be able to discuss the draft proposals 
with the associate members for the 
State before the end of August, 1973. 
Subject to the Constitution (Thirty- 
first Amendment) Bill, 1973, passed 
by both the Houses of Parliament, 
becoming law after ratification by the 
requisite number of State Legislatures, 
it is expected that the delimitation 
will be completed by the end of No­
vember, 1978.




